
41 

/ 	
CE N TRAL ADMINISTRA.L IVE TRIBUNAL 

- 	 CALCITA BENCH 

MA•Of 1997 	 Date of °rder: 21.8.17 (OA 651 of 157) 

Presents Hon'ble Mr.Justice A.K,Chatterjee,vjce_Chajan 
H0t ble Mr.M.S .Mukherjee' ,Administrative Member. 

SMT.KALyAN4 CHI4KRABQRTY 

_vs_ 

UNION OF INDIA & ORS0  

For the petitioner : P..C.5inha, counsel. 

Fr the respondents: 	Mr.P.K.Arera, counsel.. 

QR D E R 

Unlisted 

M.A. te appear fr erders an 	 Registry is 

directed to attach the O.A. filed alguith the M.A. m, 

that day's list. 	 I 

Administiatjve (limber 	 Vice—Chairman 


